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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI.

OA-2698/2000

MA-3156/2000

New Delhi this the 22nci day of December, 2000,

Hon'bie Sh. S.R. Adige, Vice-Chairman(A)
Hon'bie Dr. A. Vedavaiii, Member(J)

1. Sh. Pradeep Kumar,
S/o late Sh. Shiv Charan Dass,
Working at GBSSS School, 0 Block,

Maya Puri, New Delhi.

2. Sh. Chander Prabha,
■'9 S/o Sh. Satish Kumar Galhotra,
\  Working at GGSSBCS, Suitanpuri,

'  , ; New Delhi.

3. Sh. Santosh Jain,
S/o Sh. R.P. Jain,
Working at GGSSBC Suitanpur,
New Delhi.

4. Sh. Rajinder Singh Sharma,
S/o Sh. Bharahm Dutt Sharma,
Working at GBSSS Q Block,
MangoIpuri, New Delhi.

5. Sh. Rajender Singh,
S/o Sh. Mauji Ram,
Working at GBSS Suitanpuri,
New Delhi-41.

6. Sh. Sita Ram Sharma,
S/o Sh. Devi Charan,
Working at GBSS Suitanpuri,
Delhi-41.

7. Sh. K. Karuppaiash,
S/o Sh. A. Karuppathevar.
Working at GBSS Sultapur,
Delhi-41.

b. Sh. Rajender Kumar,
S/o Sh. Ram Kumar,
Working at GBSS Suitanpuri,
Uelhi-41.

t

y. Sh. Ram Singh,
S/o Sh. Budh Singh,
Working at GBSSS Suitanpuri,
Delhi-4i.

iU. Sh. Ram Pal Yadav,
S/o Sh. Hukam Singh,
Working at GBSS Mangolpuri Kaits^,
New DeIhi.
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11. Sh. M.S. Saini.
S/o Sh. Chet Ram, ;
working at GBSS Mangoipuri Kalan,
New Delhi.

i9 Sh Nirman Sharma.
1% Sh. K.K Sharma,^^
lrctor?6 K°Wn., .... kPPiioants
New Delhi.

(through Sh. U. Snvastava, Mvooate
Versus

.  t of NCT Delhi, through
thfchiet secretary.
Govt. of NCT Delhi.
5, Sham Nath Warg.
New Delhi.

nf Education,

lueclorate of Education.^ministration.

Old Secretariat,
New Delhi.

4- ni lpr of Accounts,
The Dy. Controller. ̂cT Delhi,
oovt. oi TTrincation, ,
Director of secretariat, Respondents
Pension Branca, ....

New Delhi.

n  Adigr^c'eThalrmanCA)■KiP Sh. S.B. Aclige,don ble on

fn fix their pay-  seek a direction to tlxA.ppli cants Rg^
,  .f WOT Teachers i.

■4-K the scale of n
ooale at par wi i.e.
5500-9000 and n direction to dispose
j,3 5U00-8000. They also se (ggued on

the light of the directionsof the Ok in vhare & Ors.
r,i 1469/98 (Ved Pal Ehare »1,.12.2000 in Ok-1459/9

Oovt. of NCT Delhi).

we have heard applicants' counsel Sh.
h  states that applicants are identicallySrivastava who states
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placed as the applicants in OA-i459/98 (Ved Pal Khare &

Ors. Vs. Govt. of NCT Delhi).

3. If these assertions are correct, we

dispose ot the present O.A. in terms of the Tribunal's
order dated 12.12,2000 in OA-1459/98 (Ved Pal Khare ft

Ors. ). Co)

J-), \l
A  „ , (S.R. Adiie)(Dr. A. Vedavallx) Vice-ChairmaniA)

MemberC J)
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